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captive units of the five steel companies.
They produce 80 lakh tonnes a year.
Most of their ore was exported to Japan,
With world-wide recession in the steel
industry, Japan has cut down its import
of iron ore from India, Besides. other
interested countries insist on a higher
shipping capacity from Paradip port, the
only outlet for the Chaibasa iron ore.
Paradip is capable of handling only sixty
thousand D.W.T. for shipping whereas
the importing countries would like to
have about onc lakh D.W.T. capacity,
Unless Paradip capacity is improved, the
importers are not interested to lift iron
from Paradeep,

With their captive mines fully mecha-
nised. steel plants in the country are no
more intcrested in ore from private
mines. As a result, about 11,000 workers
of private mines are thrown out of em-
ployment., [ request the Government to
take immediate steps to improve the ship-
ment capacity of Paradip port from the
present sixty thousand D W.T. to a mini-
mum of one lukh D W.T Necessary ar-
rangements should also be made to export
iron ore from Paradip port procured
from Chaibas region. Suitable employment
should be provided to the 10 000 workers
who are out of job at present. The steel
plants should be advised to increase
lifting of iron ore from those mines.

(iii) Need to provide relief measures to
farmers whose crops were affecied
by recent hailstorms.
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(iv) Doordarshan facilities for Chitorgarh
district of Rajasthan.
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(v) Protection of Wokers from exploi-
tation in Surat Textile Industry
(Gujarat)

SHRT CHINTAMANI PANIGRAHI
(Bhubaneswar) : It is a matter of great
concern that the majority of 15,000 migrant
workers from Orissa, employed in Surat

textile industry,Gujarat are working under



